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Conduct of Elections Rules, 1961

{Statutory Rules and Order)

FORM 21A
[See rule 11(1)]

(For use in General Election when seat is uncontested)

Election to the Council of States by the elected members of the Legislative
Assembly of Bihar (State).

In pursuance of the provisions contained in Sub-section (2) of section-
53 of the Representation of the People Act, 1951, read with sub-rule (1) of rule 11 of
the Conduct of Elections Rules 1961, | declare that -

1. Shri Akhilesh Prasad Singh (Name), Vill + Post- Koyal Bhupat
(Address) Sponsored by Indian Mational Congress ;

2. Smt. Dharmshila Gupta (Name), Moh- Hospital Road Beta, Post-
D.M.C. Campus,P.5.- Beta O.P., Laheriasarai, Dist- Dharbhanga, Pin- 846003
(Address) Sponsored by Bharatiya Janata Party ;

3. Shri Bhim Singh (Mame), 304, Lakshmi Hari Miwas Kavi Raman
Path, Nageshwar Colony, P.S.- Buddha Colony, Post- G.P.0., Patna (Address)
Sponsored by Bharatiya Janata Party ;

4. Shri Manoj Kumar Jha (Name), C1-42, Pandara Park, New Delhi,
110003 (Address) Sponsored by Rashtriya Janata Dal ;

5. Shri Sanjay Kumar Jha (Name), Vill- Arariya, Post- Tulapatiganj,
P.S.- Jhanjharpur, Dist- Madhubani (Address) Sponsored by Janata Dal (United) ;

6. Shri Sanjay Yadav (Name), House No.- 142, 152, 153, Todarmal
Colony, Najafgarh, New Delhi, 110043 (Address) Sponsored by Rashtriya Janata
Dal

has been duly elected to fill the seats in that House of Six members
retiring on 2nd April, 2024 on the expiration of their term of office.
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Place : Bihar Vidhan Sabha Sachivalaya (Raj Kumar)
Date : 20th February, 2024 Returning Officer
Heturning Officer
Jor Biennial Election

i the Council of States
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